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9 Mr. P.N. Jatti, Counsel for the applicant.
e Mz. Dilshd Khan, Proxy counsel for
AA@$¢D Mr. S.S. HAssan, Counsel for the respondents.
$_

Learned counsel for the applicant prays for
& time to file rejoinder. Rejoinder positively be
filed by 16.11.2005. :

Tist it on 17.11.2005.

(M.L. CHAUHAN] (A.K. AGARWAL)
MEMBER (J) VICE CHAIRMAN

17.11.2805

G 9972005 with MA 7972005

N : 4
‘ Mr.P.N.Jatbi, Counsel for the applicant
& Mr.w.3.Hazan, Counsel for Lhe respondents
Learned counzel for  the applicant submits
that he wants to withdraw this OA.
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o n}; In wiew of the =ubmlssicon made by the
(o D , learned counsel for the applicant, this 0OA shall

stands ismissad ag withdrawn.
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qﬁi///ﬁ In view of Lhe order pasced in the QCA, as
\é(v above, MA T9/2005 shall also stand disposed of
a

accordingly.




